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% in lakh)

S1. No. Name of ZCC 2013-14 2014-15 2015-16

1.  NZCC, Patiala 612.35 433.39 1412.50

2. WZCC, Udaipur 42935 652.39 885.15

3. SZCC, Thanjavur 830.66 336.10 560.56

4. EZCC, Kolkata 537.36 456.54 813.659

5. SCZCC, Nagpur 544.19 319.61 1115.00

6.  NCZCC, Allahabad 520.37 345.07 517.37

7. NEZCC. Dimapur 771.94 1431.78 1530.10
TOTAL 4246.22 3974.88 6834.330

(¢) No, Sir.
(d) Does not arise.

Rabindranath Tagore Multi-purpose Cultural
Institute in Chhattisgarh

12652. DR. BHUSHAN LAL JANGDE: Will the Minister OF CULTURE be
pleased to state:

(a) whether 60 per cent of ¥ 57094000 from the Centre is expected for
Gurudev Rabindranath Tagore Multipurpose Cultural Complex Project in
Chhattisgarh;

(b) whether as per (a) above the State has made correspondences seeking
financial assistance from the Centre, whether the above amount would be provided

at the earliest; and

(¢) whether the Central share out of ¥50 crores under Centrally Sponsored
Scheme for the multi-dimensional cultural institute at Raipur would be released

soon?

THE MINISTER OF STATE OF THE MINISTRY OF CULTURE (DR.
MAHESH SHARMA): (a) No Sir.

(b) Does not arise in view of (a) above.

TOriginal notice of the question was received in Hindi.
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{c) No such proposal wherein the Central share of ¥50 crore envisaged is

resting with the Ministry.
Rock edicts found in Monolith caves in Meghalaya

2653, SHRIMATT WANSUK SYIEM: Will the Minister of CULTURE be pleased
to state:

{a) whether recent excavations in Lum-Sophetbneng in Meghalaya have
given indications contained in rock edicts found in monokith caves that Khasi
tribal traditions and practices dates back to 300 BC era;

(b) whether the Archaeological Survey of India {ASI) has been exploring

the area for sometime to establish the antiquity of Khasi culture;

{c) whether remnants of tools and agricultural implements used by Khasi
tribesmen recovered from the excavation sites have been subjected to tests abroad

to establish their antiquity;, and
{d) 1f so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF CULTURE (DR.
MAHESH SHARMA): (a) No, Sir. Archaeological Survey of India has not undertaken

excavation in Lum-Sophetbneng in Meghalaya.
{b) No, Sir.
{c) and (d) Question does not arise.
Amendment in Antiquity Act

2654. SHRI NARESH GUIJRAL: Will the Minister of CULTURE be pleased

to state:

{a) whether Government is planning to usher in any changes in the Antiquity
Act; and

{b) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF CULTURE (DR.
MAHESH SHARMA): {(a) Yes, Sir. Central Government 1s considering framing of
two new Acts i.e. (1) The Antiquities and Art Treasures Act, and (11) The Antiquities
and Art Treasures (Export and Import Control) Act, in place of existing the

Antiquities and Art Treasures Act, 1972 to make it more implementable and practical.

{b) The Cabinet Note in respect of both the Acts have been forwarded to
Ministry of Finance through Ministry of Culture for the comments.



